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irrigation and water supply schemes
in Nepal which have been financed
by India; and

(b) the amount spent so far?

The Prime Minister, Minister of Ex-
ternal Affairs and Minister of Atomic
Energy (Shri Jawaharlal Nehru):
(a) and (b). A statement is laid on
the Table of the House. [Placed in
the Library, See No. LT-2567/64].

New Ghurick Colliery in Kalipahari

1397. Shrimati Renu Chakravartty:
Will the Minister of Labour and Em-
ployment be pleased to state:

(a) whether there was total break-
down in New Ghurick Colliery in
Kalipahari area of West Bengal on
the 9th February, 1963;

(b) the number of workers render-
ed idle;

(c) whether lay-off
was paid; and

compensation

(d) it so, to how many?

The Deputy Minister in the Minis-
try of Labour and Employment (Shri
R. K. Malviya): (a) Yes, Due to
theft of over head transmission line
in the early hours of 9th February,
1964.

(b) 406 workers.

(¢) and (d). No lay off compensa-
tion was paid to the workmen.
Instead the management treated 9th
February, 1964 ag rest day of the
workmen and asked them to work on
18th February, 1964 their next rest
day.
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Provident Fund Recoveries at
Singareni Collieries Company

1399, Shri P. Kunham: Will the
Minister of Labour and Employment
pe pleased to state:

aware of the
Provident Fund recoveries

(a) whether he is
fact that





